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so tar as the question o f pay is con
cerned. The high post that he occu 
pies should be such that that alone 
should be taken into account and not 
m erely the question o f pay. If, fo r  
instance, we insist upon having an 
officer o f  a low er grade o f pay, then 
it m ay be found that he may not be 
a suitable officer. Difficulties might 
arise. They are very heavy respon
sibilities. In these circumstances, I am 
afraid that the hon. M em ber’s ap
proach is not correct.

Mr. Speaker: I shall put amend
m ent No. 49 to the vote o f the House.

The question is:
Page 37, after  line 21, add:

“Provided further that in fix
ing such salary or allowances or 
in varying them, the Governm ent 
shall take into consideration the 
recommendations, if any, made by 
the Corporation in this regard."

The m otion was negatived.

Mr. Speaker: The question is:
“That Clause 55 stand part o f the 

BUI.”

The motion was adopted.

Clause 65 was added to  the JBUL
Clauses 50 to 58 w ere added to  the 

B ill

MOTION RE: STATEMENT B Y  I W -  
ANCE MINISTER ON HIS VISIT  

ABROAD

Mr. Speaker: There is only one 
n o te  minute. W e will take 19 the 
other work.

Sfcri M. R. Masani (Ranchi— East): 
Sir, before I commence, the House 
would like to know when the debate, 
which would be adjourned today, will 
be resumed.

Mr. Speaker: It will be resumed 
tomorrow as the first item after Ques
tion Hour.

Shri C. D. Pande (Naini T a l): May 
I also enquire if it' is possible to ex 
tend the time to four hours at least 
instead o f  2 i  hours. It is a very  
important question. Many people 
w ho have not spoken w ould like to 
speak on this as it is a question o f 
policy— econom ical as w ell as poli
tical. So, m ore tim e should be given.

Shrt Y ajn lk  (A hm edabad): There
are 52 persons who sent in this, Sir.

Shri C. D. Pande: There are 400 on  
this side.

Mr. Speaker: This ought to have 
been part of planning, I said. But w e 
w ill take this up independently. We 
w ill consider this matter and w e shall 
see as w e proceed.

Shrt M. R. Masani: Mr. Speaker, 
Sir, the notice o f motion which stands 
in my name has been put before the 
House on behalf o f the Independent 
Parliamentary Group and the Gana- 
tantra Parishad Group in this Par
liament, and I have great pleasure fax 
m oving this m otion. I beg to move:

“That the statement by the 
Finance Minister on his visit to 
the U .S .A . Canada, the UJL, 
and West Germany, laid on the 
Table of the House on the 13th 
November, 1907. be taken Into 
consideration."

The purpose of raising this debate 
on the statement laid on the Table by 
the Finance Minister is to focus aft* 
tention to this country's great need 
for foreign capital, and to consider 
ways and means by which we can 
create in this country a.climate which 
will attract that capital. I hope, Sir, 
that this debate will not be diverted 
from this essential purpose in the 
national interest into the realm of ex
traneous controversies.

It is not necessary, at this stage in 
our economic development, to streas 
the need for foreign capital. The im
mediate gap in our foreign exchange 
position with which we are faced has
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been officially stated to be Rs. 700 
crores or 1400 m illion dollars. This, 
how ever, is only a flea-bite com pared 
to  our real need fo r  foreign capital 
over the next few  decades. This 
country w ill remain in need o f fo re 
ign capital for  as far as w e can see, 
certainly for half a century.

The basic fact about our econom y 
is that w e have too m any people and 
too little land and capital. W ealth is 
created by  the application o f  human 
energy to tools and machines. We 
have in our country too m any idle 
hands, too m any mouths to feed, but 
too little o f  wealth or capital in the 
shape o f tools and machinery. I f  w e 
do not want to squeeze our people 
still further, i f  w e do not want to 
grind them in greater poverty, i f  w e 
do not want to subject them to the 
most cruel and brutal form  o f exploi
tation and get surplus value out o f 
them in order to  build up our cap i
tal—and I am sure nobody wants to 
do that— the only w ay in which w e 
can restore this population-capital 
ratio is to supplement our own sav
ings with capital resources im ported 
from  abroad from  the savings o f those 
m ore fortunately placed m other 
countries

Even a Communist country like 
China has had to resort to a great 
deal o f dependence on foreign capital 
and aid. Since Professor Nicholas 
K aldor has been favoured this year 
w ith  legislative approval in this 
House at the time o f  the Budget, it 
m ay not be out o f place to quote his 
experience after his recent visit in 
Communist China, I think it was 
tow ards the end o f last year, at the 
invitation o f the governm ent o f  that 
country. In the report that he has 
m ade on his return, he says that they 
are getting technical assistance on  the 
w idest scale fo r  designing, installa
tions and training, there are thousands 
o f  technicians and designers—-Ger
m ans, Czechs, Hungarians and, espe- 
t i td lr ,  Russians—and they are also

getting a vast amount o f equipm ent 
Professor K aldor goes on  to m ake the 
observation:

“ I should feel relieved i f  U nited
States aid to India w ere one-fifth
as much as Russian aid to C h ina /’
In our pursuit o f  foreign  capital, 

where shall w e  find it ? The count
ries w here w e can find surplus capital 
are those countries w h ich  have 
gone through the process o f  indus
trialisation and w hich en joy  a very  
high standard o f life  fo r  their ow n 
people. O f these countries, w hich 
can be found in W estern Europe and 
North Am erica, the United States is 
undoubtedly the most obvious m arket 
from  w hich w e can im port capital.

The United States’ post-w ar export 
o f capital has been quite phenom e
nal; unfortunately, it has not com e to  
our country. W e have not even 
scratched the surface o f  w hat United 
States private capital can com e into 
this country- This is obvious from  the 
fact that w e have got less Am erican 
capital invested here than that from  
West Germ any and only one-tenth o f 
that w hich w e have from  the United 
K ingdom

This is not surprising, as our aw are
ness o f the need for  foreign capital it 
rather recent Even now, I m ay be 
perm itted to say, m any o f our laws 
and administrative attitudes are not 
tuned to the realisation o f our basic 
needs.

Now, Sir, I com e to the statement 
laid on the Table b y  the Finance M i
nister, w hich is the subject m atter o f 
this debate. I find that statement to 
be unexceptionable. It gives a  fa ir 
picture o f  the position and the possi
bilities as I can understand them. 
It gives a picture o f m easured opti
mism w hich I believe to  be w ell 
justified.

Having been in the United States 
a few  days a fter the Finance M inis
ter’s visit, I should Ilka to  w mMwi 
the w ide interest and the w idespread
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goodw ill w hich exist fo r  this coun
try. I Should like also to say that 
everyone w h o m et the Finance M i
nister or listened to  him  carried a 
very  favourable impression o f  our 
country's case fo r  foreign capital and 
aid and that he p laced  the case fo r  
this country in a m anner that is con
sistent w ith the ability w hich w e 
always expect from  him, but also with 
a tact and patience w ith w hich we, 
unfortunately, in  this House are not 
too closely  acquainted.

I, Sir, w ill have no difficulty in ac
cepting the amendment that has been 
tabled to m y m otion by Shri Frank 
A nthony and w hich he w ill no doubt 
m ove presently. I regret I cannot 
accept the tw o other amendments 
w hich have been m oved from  diffe
rent quarters o f the House, w hich 
seek to deprecate or  disapprove o f  
that report.

I had occasion to be in the United 
States a few  days after the Finance 
M inister in response to an invitation 
to address the International Indus
trial Developm ent Conference at San 
Francisco last month, the purpose o f 
w hich was to foster and encourage 
investment o f private capital in 
under-developed countries o f  the 
w orld  including our own. The Birla 
Delegation o f  industrialists w ere pre
sent after having com pleted their 
own task with great zest, and there 
w ere about 20 or m ore Indian dele
gates present. The Conference was 
opened with a very statesmanlike 
speech by  Mr. Eugene Black, P resi
dent o f  the W orld Bank, w ho has 
proved to be in action a great friend 
o f this country. The tw o speeches 
m ade from  this country w ere by  Shri
H.V.R. lengar, G overnor o f Reserve 
Bank, and m yself I w ould like to 
say at this stage what a profound im 
pression Shri lengar made by  a very 
able presentation o f  the Governm ent 
o f India’s case. W e tried, Sir, to 
put across to this very  influential 
gathering o f  200 leading Am erican 
industrialists and businessmen and 
400 others from  the rest o f  the w orld  
the case w hy this country should pro
v ide  a  m arket fo r  econom ic invest

ment. W e presented to them a p ic
ture o f  a sound econom y o f  a G overn
ment w hich approached problem s in a 
pragmatic manner, and the fact that 
in our m ixed econom y free  enter" 
prise still had an im portant and a 
m ajor part to play. W e explained 
the mainsprings o f  our dem ocratic 
planning, and w e confirm ed to them 
our feeling that the Indian people 
w ere determ ined to eschew totalita
rian paths.

I feel, how ever, that it w ould  be 
unrealistic for us to expect the cli
mate for investment in a country like 
ours to change by  reason o f brie f 
visits ot b y  reason o f speeches, h ow 
ever persuasive they m ay be. I  think 
the House w ill agree that what w ill 
make a decisive change in the climate 
abroad is our own policies and actions 
at hom e in our own country.

I tried during m y tw o and a half 
weeks stay there to  find out what it  
was that was com ing in the w ay o f  
further econom ic and investment a id  
in this country, and I propose during 
the rest o f  the time I take o f  this 
House to confine m yself to sharing 
with the House an understanding o f  
these difficulties or obstacles that 
com e in the way. It is not enough to 
say that there are misconceptions. 
There are misconceptions. V isit such 
as those o f the Finance M inister cer
tainly go part o f  the w ay to rem ove 
them. But, apart from  m isconcep
tions, there are real difficulties, real 
problem s, real obstacles, and I think 
it is to the latter that w*e should con 
fine our attention this afternoon.

I w ould like to treat G overnm ent 
to Governm ent loans separately from  
the investment o f  equity capital.

In so far as G overnm ent to G ov 
ernment loans or  credits are concern
ed, there can be no doubt, as the F in
ance Minister’s statement makes d e a r , 
about the desire o f  the U nited States 
Administration, the President and h is 
Advisers, to be o f help to this country. 
Unfortunately, that desire can on ly  
have lim ited application b y  reason o f  
the Presidential system  o f  G overn
m ent that prevails in  the U nited
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States. It may be difficult for  some 
people in this country to understand 
why, when President Eisenhower and 
his Advisers want to help this coun
try, they should not be able to afive 
unlimited aid to India.

It is true that in our own country, 
if the Prime Minister and his co l
leagues were to decide on a certain 
magnitude of credit to Burma or to 
some other neighbouring country, 
they could count on ratification by  
this House, because we function under 
a parliamentary system of Govern
ment. In the United States, however, 
there is a division of functions and 
powers. And the pow er of the purse 
is very definitely within the province 
o f  the legislature which fairly con
sistently flouts the President's recom 
mendations from  year to year. It is 
not possible, therefore, for the Presi
dent of the United States to be able 
to give the kind of econom ic credits 
that our own Prime Minister would 
be fortunately placed to do.

I think we must therefore appre
ciate the fact that, w ith the best 
w ill in the world, the President and 
the Administration o f the United 
States, functioning under a Presiden
tial form  o f Government, have rather 
a limited capacity to go out o f their 

w « y  to give credit to this or  any 
other country. However, I think it 
»  correct to say  that a certain mea
sure o f help which is within the 
pow er o f the Administration may 
be expected by us. I f  w e want any
thing o f the nature that our own 
Prim e Minister and the Finance 
Minister have indicated, a 500 m illion 

■or <500 million dollar line o f credit, 
then, it is obvious that the United

• States Administration w ill have to go 
to Congress.

Am ong the people I met, there was 
■considerable difference o f  opinion. 
T here were some w ho held the view, 
both Indians and Americana, that it 
would be disastrous to go to Cong
ress at this time with a request for 

•conoraic aid to this country, that if

this was rejected it w ould have a 
very unfortunate effect on  the rela
tions between the countries and the 
impression it w ould make elsewhere, 
and that therefore such a reference 
by the United States President should 
be deprecated.

I met, on the other hand, A m eri
cans who are friendly to India, who 
know our problems, who have been 
here, w ho felt that this was not a 
fair picture, that if our G overnm ent 
w ere to put concrete projects before 
the United States Governm ent in 
the realm of agriculture, irrigation, 
road development, ports, harbours 
and power, the Congress w ould be  in 
a m ood to sanction not only half a 
billion dollars but even one billion 
dollars or m ore in an endeavour to 
help India to put its plans o f econo
mic developm ent across. In the fear 
of such divergence, I w ould hesitate 
to express * personal view.

One thing is clear. There are 
several difficulties in the w ay o f  
Congress sanctioning large-scale funds 
for this country at this stage. The 
first o f these is Sputnik and a very 
widespread desire in public opinion 
there to catch up with Soviet deve
lopm ent in the sphere o f  capturing 
space with all its m ilitary im plica
tions. The second factor is the fact 
that 1958 is election year, a year 
when Congressmen in the United 
States are extra cautious in sanction
ing funds which involve the burden 
o f  taxes at their end. A  third factor 
is the question o f priority between 
different countries. There are mo 
many countries wanting aid. Ta 
which country should aid be give*  
and how  much?

I think it is clear, and 1 was given 
this feeling by all I  met, that our 
foreign  policy o f non-alignm ent does 
not com e in the w ay nor does our 
socialist pattern o f  society com e In 
the way o f a sanction o f  credits o f 
the nature that w e need. The United 
States Congress sanctioned funds 
quite cheerfully to Britain under a
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Socialist Governm ent and up to now 
it has sanctioned funds, both 
econom ic and military, to the Com 
munist dictatorship in Yugoslavia. 
It is not likely, therefore, to w orry 
about our policies so long as w e are 
within the broad stream of dem ocra
tic advance.

But I w ould be unfair to the House 
i f  I  w ere to stop there or to suppress 
a fact w hich stands out to anyone 
w ho visits 1he United States. That is 
this. Sometimes, needless irritation 
and offence is given by some of those 
who may speak in our name. Our 
able and charming Ambassador has 
been known by everyone to be grap
pling with this difficult situation with 
the greatest tact and patience ov er  
the last four or five years. But I 
do not feel the same can be said o f all 
those w ho speak for our country 
there. Here and I must say with 
great regret and reluctance and in 
pursuit of an unpleasant duty, that 
the provocative utterances and 
postures of our Defence Minister, in 
his capacity as UN representative, of 
which we had recent experience on 
N ovem ber 18. are a heavy liability 
that this country carries in its effort 
to  create a climate o f  friendliness in 
the United States.

On this, there is unanimity, and 
among the many friends o f India 
whom  I met in the w orld o f business, 
journalism  and teaching, there was 
not one who did not express regret 
that this country o f Gandhi, that a 
people with traditions and qualities 
o f humility, gentleness, tolerance, 
wisdom, dignity and detachment, 
could not be represented in the 
w orld ’s councils by  someone who was 
a m ore representative embodiment 
o f  these qualities.

N ow, I have finished with the 
Covem m ent-to-G overnm ent loans. I 
turn to equity capital. Here, I agree 
w ith the Finance Minister's state
ment that the long-term  prospects 
are good. There is increasing under
standing among American industria
lists and financiers that this country,

with its econom ic plans, provides a 
great potential market for  investment. 
When our plans go further there w ill 
be greater purchasing pow er and new 
markets for  machinery and capital 
goods.

On the other hand, businessmen 
w ill judge each proposition on busi
ness grounds and not on grounds o f 
politics. Here, one is faced by  the 
fact that money is scarce today, that 
bank rates are rising all over and 
w e have many rivals for capital. So, 
undoubtedly comparisons are made 
between our conditions and those 
that prevail in other parts o f the 
world.

Here, I think the House should 
be aware that there are several 
difficulties that the * prospective 
foreign investor feels in coming to 
our country, and there is a great 
deal that this House and the Govern
ment can do in putting them right. 
The first of these is that our con
cept o f what is a reasonable profit 
or a rate of return is not in time with 
that which prevails internationally. 
Our concept o f a reasonable profit in 
this country has been statistically 
proved to be lower than that which 
is available in North America, L>atin 
America or Western Europe.

I shall give an example from  the 
rate o f royalty fees that w e are 
permitting for the use of patented 
processes o f foreign manufacturers, I 
understand that we have set a m axi
mum of five per cent on the net 
sales o f the product as a royalty to 
be paid to the foreign party. This is 
found to be w ell below  what other 
countries encourage. On the other 
hand, our tax on the royalties paid to 
non-residents is the other way. It is 
much too high. In Japan, Canada, 
France and Belgium, the tax on royal
ties is between 10 and 20 per cent o f 
the sales. In Brazil, Germany, Italy, 
the United Kingdom  and the United 
States, it is between 25 and 40 per 
cent. In our case the tax on these 
loyalties to foreign parties is no less 
than 62 per cent. This is one e le 
ment o f how  w e do not offer equally
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advantageous opportunities in this 
country for investment as other coun
tries are keen to do.

Another factor is the sense o f 
insecurity and the risks Here, there 
has been the feeling, and that has been 
cured partly by the recent statement 
o f Governm ent and the visits o f the 
Finance Minister and others, that 
there is a Damocles’ sword o f nation
alisation hanging over the heads of 
foreign investors in this country. 
The recent treaty of Com m erce that 
we signed was unfortunately only a 
partial one W e did not find it pos
sible to give the guarantee against 
expropriations that 33 other count
ries o f the world have already given 
and this in turn has stopped the 
U.S. Governm ent from  guaranteeing 
the investment o f  its own nationals

Then again, the treatment o f  the 
Indian investor him self becomes part 
o f the picture. There is a very direct 
link between foreign investment and 
domestic investment, and unless the 
domestic investor is treated in a 
manner that inspires confidence, it 
shakes the confidence of foreign 
investors also.

Then them is the question o f taxa
tion. Our tax on companies, Mr. 
Speaker, is ino highest in the world, 
and this year, in order to make 
things still m ore difficult, w e went 
and added a v. falth-tax on com 
panies. Abroad, potential investors 
take exception to the provision that 
w e have made for .he com pulsory 
deposit of reserves They do not 
appreciate the tax on bonus shares 
They say w e have not entered into 
a treaty against double taxation with 
the United States. Thej point out 
that the concessions that e make by 
w ay o f tax are restricted to foreign 
technicians but do not extend to 
foreign  managers or others in a 
supervisory capacity.

Finally, there is the question o f 
procedures. I am subject to correc
tion from  the Finance Minister, but 
I  have understood from  those who 
have tried to invest in this country

and who hope to, that an applicant,, 
to establish a factory in our country, 
has to go through a m ultiplicity o f  
authorities. There is the application 
authority, there is the Developm ent 
and Regulations Department, there is- 
the Controller o f  Capital Issues and, 
finally, the Exchange Control Depart
ment o f the Reserve Bank o f India. I 
leave it to the imagination o f  the hon. 
Members, who deal w ith this Depart
ment or that Department o f  G overn
m ent to consider how  long people 
must have to wait, how  many visits 
they have to do, how  long they must 
have to dally 111 Delhi in order to get 
the approval o f these five "or six  
authorities. This is not necessary. 
Other countries have faced this situa
tion and put this matter right and I 
hope we also w ill do the same.
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In Holland, fo r  instance, in order 
to meet this difficulty o f a diversity 
of licensing authorities, the Dutch 
Governm ent have created a D irector
ate-General for Industrialisation 
which is the one authority to whom 
foreign investor has to go and this 
Du'ectorate-General consults the 
various departments o f Governm ent 
and then gives one answer to the 
investor. This is found to be a great 
help for investment in the Nether
lands, and m recent years no less than 
94 United States companies have 
established factories and plants in 
this small country o f Holland.

Israel provides another exam ple o f 
what a country can do to attract 
foreign capital. The State o f Israel 
has passed a special law fo . ' the 
encouragement o f foreign capital, and 
it has a Socialist Governm ent. It has 
given ten years’ exem ption from  
property tax or buildings, five years 
w aiver o f incom e-tax, accelerated 
depreciation at double the norm al 
rate fo r  five years, deferred paym ent 
o f com pany and land legislation fees, 

exem ption from  im po.t duties and 
purchase tax when certified b y  the

27 NOVEM BER 1957
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Investment Centre, 10 years’ exem p
tion from  incom e-tax of undistributed 
corporate profits, and personal 
incom e-tax restricted for  foreign 
technicians, to 25 per cent for  three 
years.

This is how  other countries express 
their needs and their desire fo r  
foreign  capital. 1 would like the 
House to consider whether w e cannot 
be a little m ore realistic, i f  w e really 
want massive capital investment in 
this country in order to rectify that 
imbalance o f population and resources 
from  which this country suffeis and 
w ill continue to suffer fo r  several 
decades longer.

I, the efore, welcom e the heightened 
awareness that has been shown by  our 
Government, as em bodied in the visit 
o f the Finance Minister to the United 
States, Great Britain, West Germany 
and other countries, and I think this 
House should encourage the G overn
ment to pu.sue further these measures 
and to adopt m ore realistic tax and 
other policies and I do hope that no 
captious criticism in this House w ill 
undo the important work that G overn
ment is seeking to do.

Mr. Speaker: Motion moved:
“ That the Statement by  the 

Finance Minister on his visit to 
the U.S.A., Canada, the U.K. and 
West Germany, laid on the Table 
o f the House on the 13lh N ovem 
ber, 1957, be taken into considera
tion".

There are some substitute motions 
b y  way o f amendments. I would like 
to  know  which of the hon. Members 
are here, who would like to move 
their motions.

Shri T. K. Chaudhri {Berham- 
p o r c ) : I want to move my motion.

Shrl T. B. Vittal Rao (Kham m am ): 
I want to m ove m y motion.

Shri Frank Anthony (Nominated- 
A nglo-Ind ian s): I also want to m ove 
m y motion.

Mr. Speaker: They can move their 
motions now

Shri T. K. Chaudhuri: I beg to
m ove:

That for the original motion, the 
follow ing be substituted, namely: —

“ This House having considered 
the statement by the Finance 
Minister on his vist to the USA, 
Canada, the U.K. and West
Germany laid on the Table o f the 
House on the 13th November, 
1957, records its strong disappro
val o f the manner in which he 
sought to interpret the basic 
approach and political perspec
tives o f India’s econmic policies 
among the Governments and the 
banking and business com m uni
ties of tile countries he visited."
Shri T. B. Vittal Rao: I beg to

move:
That tor  the original motion, the 

follow ing be substituted, namely: —
“ This House having considered 

the statement by the Finance 
M iniste ' on his visit to the USA, 
Canada, the UK and West 
Germany laid on the Table of the 
House on the 13th November, 
1957, records its dissatisfaction 
with the contents thereof.”

Shri Frank A nthony:' I beg to
move:

That for  the original motion, the 
follow ing be substituted, namely: —

“ This House having considered 
the statement by  the Finance 
Minister on his visit to the USA, 
Canada, the UK and West 
Germany laid on the Table o f the 
House on the 13th November, 
1957, records its approval o f the 
contents thereof.”

Mr. Speaker: These substitute
motions ar« also before the House.

Shri H. N. Mukerjee (Calcutta- 
C en tral): Mr. Speaker, m y hon.
friend Shri Masani has set a tone to
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the debate, which I fear I might som e
what upset, and that is fbr the very 
valid  reason that we, on this side o f 
the House, are not happy, either with 
the matter contained m the statement 
o f  the Finance Minister, or with the 
manner in which he has proceeded 
during1 his mission abroad in search 
of money for our Plan.

It is not very often that w e gel an 
opportunity o f discussing issues o f 
such importance as have been raised 
by the Finance Minister’s statement, 
the manner o f his approach to certain 
countries and their response, bo far 
as ('an be predicted and the tasks 
wTffPh our country must undertake if 
those so.row s, which have com e in 
battalions, to attack our Plan, can be 
overcom e.

The Finance Minister has said else
where, or at least that was the report 
w hich might conceivably be contra
dicted, that he went abroad without 
any particular expectations and came 
back without disappointments I 
should say that that is a rhetorical 
w ay o f tr>ing to cover up a failure, 
•which need not have been a failure in 
the way it apparently has been. There 
is no denying that there was under
standably a certain amount o f fanfare 
before he went out on his mission, and 
there is no denying also that frustra
tion is today very much in the air. I 
might, perhaps, at the risk o f being 
trite, say that the Finance M inister’s 
mission started with a bang and ended 
with a whim per

W hile the country grieves at the 
prospect o f the Plan befl¥g pruned by 
those people who till the other day 
pe sisted that on no account was the 
Plan going to be pruned, the Finance 
Minister, however, finds him self 
rehabilitated in the eyes o f those 
w hom  he irked by  his budget pro
posals, and today we see a pheno
m enon which is by  no means 
surprising, a pat in the back which 
the Finance Minister gets from  m y 
hon. friend Shri Masani. But that is 
a very small recompense for  the 
dam age after the damage has been 
caused to the interests o f the country.

Finance Minuter 
on his visit abroad

The tw o ch ief objects w ith which, 
the Finance M inister w ent abroad 
w ere, according to  his ow n statement, 
to assess the prospects o f  assistance 
from  the USA, UK, Canada and W est 
G erm any and to  create greater under
standing o f India’s requirem ents and 
policies and aspirations. M y  subm is
sion is that on both grounds he has 
failed, and fa iled  perhaps even 
ogregiously.

I am not surprised that as Shri 
Masani referred to the Finance M inis
ter, it produced a very pleasant 
personal impression. In this House, 
im personally speakjng, w e have found  
ourselves sometimes opposing each 
other very vehem ently. But I have 
always found him personally a 
charm ing individual But that is
neither here nor there. W hen our 
country ’s interest, when our country ’s 
self-respect, our country’s honour is 
concerned, I am not so  very parti
cu larly concerned about sending o « t  
a Finance Minister, w ho was a
charm ing person; but I expect him to
behave ab"oad as an effective
champion o f h country’s interests 
with fu ll consciousness o f the serious
ness which the position warrants.

Shri C. D. Pande: He has done that.

Shri H. N. Mukerjee: It remains to 
be seen how  far the Finance M inister’s 
expeditions regarding coaxing m oney
bags o f the United States and else
where can be fulfilled. But he claims,
in the meantime, to have “ successfully 
rem oved such misunderstanding as 
existed in the Am erican mind regard
ing our basic .policies and principles 
and the approach.”  These are his 
words. That is to say, he claims that 
we have corrected the impression 
previously produced there by  the 
Prim e M inister during his last visit 
or by others: I do not know. Possibly, 
to take the cue f ; ,om  m y hon. friend 
Shri Masani, the w ork  o f our D efence 
Minister, Shri Krishna Menon, was 
sought to be counteracted in some 
measures by a certain perform ance 
by  the Finance Minister. I have had
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occasion to say in this House before 
that I am not personally a particularly 
fervent ’ adm irer o f Shri Krishna
Menon. But, when he has done a 
grand job  o f  w ork  in the United 
Nations, I say, it is not political 
cricket to hit him  in the w ay Shri 
Masani has tried to do and I hope the 
Finance Minister, when he replies, 
w ill say that he did not try to correct 
the misapprehensions produced by 
the w ork  o f such people like the 
Prim e Minister and the D efence 
M inister o f our country.
16 hrs.

I fear I have to refer at this stage 
to  something which, in spite o f the 
hope expressed by the Prim e Minister 
during the Question hour, has not 
been cleared up. I mean the questions 
which w ere asked in regard to a 
certain interview. I do find from  the 
transcript o f the proceedings this 
m orning that the w hole proceeding is 
somewhat equivocal and it is very 
necessary that the Finance Minister 
explains 1he position m ore cogently 
than has been done before the House 
and before the country, l^ie Prim e 
Minister said that the Leader of our 
party in this House has been m ention
ed by the Finance Minister in the 
course o f his interview. The Finance 
Minister said in the course o f further 
elucidation, how  far lucid, I do not 
know, that there w ere border troubles 
in Burma and in that case, some 
friends m India are likely t o . take 
advantage o f that trouble. Either all 
this is sheer abracadabra or  the 
Finance Minister was trying to drive 
at something. I am so Ty I have to 
put it in this way. But, it is really 
rem arkable that even the Eastern 
Economist, w hich has been hallelujh- 
ing the Finance Minister fo r  some 
tim e now, had to say that the Finance 
Minister had erred in having given 
the interview  that -he did. W hat 
transpired there, the devil knows 
what is in the m ind o f man. But, w e 
want a definite elucidation that 
nothing was said or -done by the 
Finance M inister which militated 
against the basic policies o f our coun
try  either in  the realm  o f  external 
affairs o r  o f  economics.

I fear that in his enthusiasm in 
w ooing the ruling clique m 
Washington and London, who afe 
constantly inciting Pakistan and 
Portugal against India, w ho are 
indulging in what the Prim e Minister, 
not so very long ago, described as 
international gangsterism, in order to 
w oo those people exactly he indulged 
in provocation not only against us 
Communists who are in this House 
not by  the grace o f the Finance Minis
ter, but because of our own popular 
right, because o f the sanction which 
the people have given to us, but he 
has tried to muddy the waters as far 
as the friendly relations o f our coun
try with China and the Soviet Union 
are concerned. This has been done, 
which the public feel very  strongly, 
when talks were going on for  large- 
scale Soviet assistance to India, assis
tance which has happily since 
materialised in the shape o f a Rs. 60 
erore loan, repayable at 2£ per cent 
interest, the first payment to begin in 
1961, terms which neither can be 
approached nor even imagined by the 
Finance Minister’s friends in the 
United States and West Germany.

The Finance Minister must not be 
p e rm 'to d  to forget that the indepen
dent ioreign policy o f India is not a 
subject o f horse trading. W e shall 
not barter it for  all the assistance in 
the w orld whether it comes from  
the west or from  the east. That is an 
axiom  which the foreign policy o f this 
country must always follow . As a 
country wo have malice towards none 
and we are friendly towards all. But, 
just as we resist encroachment on our 
territorial and political integrity by  
Pakistan or by any other State, 
similarly w e cannot but resist any 
inroad present or potential upon our 
economic policies and programmes 
which have been adopted after a great 
deal o f conscious deliberation and 
thought.

Statem ent by 2628
Finance M inister
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This country is com m itted to the 
objective o f a socialist society. H is 
not too rem ote an objective, for, here 
and now, Governm ent is committed 
to  the control o f the strategic heights
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being in the hands o f the public 
sector. W e cannot and we do not wish 
away the private sector, because, after 
all, Jt is there. But, we fear that 
seconded worthily by Mr. Brrla’s 
industrial delegation, the Finance 
Minister went too far in reassuring 
foreign capitalist interests and the 
report circulat- 1 in this country, 
which I want the ’•"inance Minister 
categorically to deny in the House, 
that there would be no more nationa
lisation in India. The Industrial policy 
resolution already adopted by  the 
country cannot be airily transformed 
just because the foreign exchange 
hurdle seems to be very difficult. This 
is a matter on which the clearest 
assurances must be forthcom ing and 
Government must not forget that very , 
much more important than removing 
misapprehensions and doubts in the 
minds o f financiers abroad is the 
mobilisation of the w ill of our people 
to succeed in the Plan whatever the 
odds

I shall certainly listen very carefully 
to the Finance Minister’s further 
exposition of what happened in the 
United States and elsewhere during 
his mission. But, there have 
been disquieting reports which 
the country wishes the House to dis
cuss. A  most excellent officer o f 
Government,— I am very willing to 
pay him the tribute which he 
deserves— Shri H. V. R. Iengar, 
Governor o f the Reserve Bank, was 
reported in the Time magazine o f the 
United States o f 28th October, 1957, 
to have made a speech, which was 
thunderously acclaimed according to 
the report, purporting that India aims 
not at a socialist society but at Shri 
M. R. Masam's patent o f the mixed 
econom y This is referred to in the 
Eastern Economist. This is a matter 
perhaps which is the result of 
misreporting. But we want a clear 
elucidation. Such a very excellent 
officer, on whom we can rely for  an 
honest application of the principles 
adopted by Parliament, was so misled 
b y  the atmosphere created by  the 
gestures made by  the Finance M inis
ter that he supported the idea o f

m ixed econom y o f Shri M. R. Masam's 
thinking rather than o f a socialist
society.

The Finance Minister’s statement 
refers also in com plim entary term s 
to the helpful attitude of the British 
Governm ent in regard to our difficul
ties. I must not be interpreted to 
mean that I w ould have wished our 
Finance Minister to call the U.K. 
G overnm ent a lot o f names. But, 
certain objective facts require to be 
faced. W e all know, for  example, 
that the econom y of the United 
K ingdom  is in some distress. But, the 
mutual professions o f friendship 
between the U.K. and ourselves should 
have produced some concrete 
evidence, for, a friend in need is a 
friend indeed. The increase m the 
U.K. Bank rate is going in spite o f 
some facetious answer given In 
the House the other day by 
the Deputy Finance Minister. This is 
going to affect us adversely, there is 
no doubt about it. A  large proportion 
o f our sterling balances are held in 
the form  of U.K. Governm ent securi
ties. A t the rate at which w e are 
drawing upon them, w e w ould be 
forced  to liquidate these securities at 
a considerable loss which might 
amount to nearly Rs. 25 crores. A  
very  large proportion o f  export bills 
in  India are drawn in sterling and the 
Reserve Bank is not permitted to re
discount bills drawn in foreign cur
rency. The exporters in India w ill 
have to suffer on account o f adverse 
changes in the interest rate in tha 
London money market. There are 
other factors which need also to  be 
reckoned But, the point is that our 
loss on account o f  bank rate rise is 
bound to be  substantial. Obviously, 
the Finance Minister has secured no 
helpful assurances in that regard from  
Mr. Thom eycraft and his advisers in 
Great Britain. N or is Britain at all 
w illing to  help  us as m any socialist 
countries, financially incom parably 
poorer than Britain. They are w illing 
to help us in regard to  deferred pay
ment and acceptance o f rupee transac
tion*. Indeed that paladin of British 
liberalism, the Manchester C hurdln
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<om n on ted  editorially on the 14th o f
Jfovenibur,

“ A t best, vthe financing o f the 
plan was a gam ble and the gam
ble has failed.”

T his is not any o f us speaking on this 
s id e  o f the House, but the Manchester 
Guardian.

"N ot all the causes o f  failure 
were within India's control. 
W orld conditions which worked 
in  favour o f the First Plan are 
against the Second.”

"Then it says: "W e in Britain should 
certainly feel responsible towards the 
success o f the Plan” . This is the very 
definition o f hypocrisy- Then it 

S oes  on t© say: "W e are unlikely to
h a v e  much to spare for  India” . This 
is what they say. They tell us: 
"Y ou  gambled with your finances, 
that is w hy you are failing” . This 
is what a very liberal journal of B ri
tain says, and this is what the Finance 
M inister has brought back with him in 
.his pocket.

I f  I  turn to W est Germany, he had, 
■he tells us, very cheerful conferences, 
“but the proof o f the puding w ill be in 
the eating. L ike the United States o f 
America, perhaps in m ood o f superior 
bargaining, it has so far shown a sort 
o f  allergy in regard to assistance at 
the State level, and at the same 
time, perhaps like the United 
States it is trying to tem pt us 
w ith  baits o f  assistance i f  w e  behave 
-properly, that is according to their 
-standards; i f  w e  allow  the private 
sector to  flourish in Che w ay they wish 
-to flourish in spite o f our professions 
■of a socialist pattern o f society. Here, 
it w ill not perhaps be amiss, because 
the Prim e Minister is here, to recall 
-that W est Germ any lately broke off 
diplom atic relations with Yugoslavia 
because Yugoslavia had diplomatic 
*a d  other relations with socialist East 
•Germany. W e in this country have 
•cordial lin ks w ith East Germany, 
« b d  econom ically  w e have som e

Statem ent by  2632
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contacts, but w e have not yet 
got proper, full-fledged diplomatic re
lations with that country.

The whole attitude of West G er
many has som ething w rong  about it, 
and w e ought to make our position 
very clear. W est Germ any’s attitude 
seems to be contingent on our being 
on good behaviour, which means that 
w e must allow  the private sector to 
have the run o f our country. That 
is something, however, which the 
Finance Minister w ill not be able to 
make the country stomach. I f in sack 
cloth and ashes w e confess defeat o f 
our socialist hopes and endeavours, it 
is a different matter. Shri Masani and 
his friends, jubilating after a lengthen
in g  period o f gloom , are avidly await
ing that to happen. The Finance 
Minister, I aver, has approached big 
m oneyed interests abroad and in this 
country in fear and trem bling lest 
they paralyse our socialist aspirations, 
lest they penalise us for our socialist 
presumptions. He had no warrant, 
he had no business to do so, but i f  
Government upholds him, the country 
requires an explanation from  it.

Towards the close o f  his statement 
here, the Finance Minister sounds a 
note which to m e seems rather sancti
monious. “W e shall have", he says, 
“ to continue to exercise the greatest 
vigilance in regard to new com m it
ments fo r  imports” . W ell and good, 
but it comes rather ill from  one who 
has over the years bungled and mis
managed this aspect o f our economy. 
Appeals fo r  the greatest effort on our 
part to economise on imports and to 
prom ote exports com e ill from  the 
leading econom ic spokesman o f  G ov
ernment

Today w e have a deficit in our trade 
with the United States. O ur exports 
fall, our imports rise and w e go on; 
we have been going on, I do not know  
if w e have changed our methods 
drastically enough, but w e have been 
going on spending m oney at a  rate i »  
a manner w hich is really  scandalous.
X know the Finance Minister once 
said that we talk in terms of crores
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w hen lakhs are concerned, but here 
are figures supplied by the Ministry 
o f  Com m erce and Industry in the 
Annual Administration Report o f  the 
Im port and Export Trade Control 
Organisation for 1956, I shall only 
mention three items Condensed m ilk 
or  preserved milk we imported m 1955 
o f the value o f Rs. 604 lakhs. In 1956 
w e got condensed milk and preserved 
rnifk, for God knows whom, to the 
extent o f Rs. 651 lakhs. W e got arti
ficial silk yarn in 1955 to the extent 
of, in money value, Rs. 1,432 lakhs; 
in 1956 it was Rs. 1,740 lakhs. 
On provisions and oilman’s stores ex 
cluding condensed m ilk or preserved 
m ilk— wonderful item it is!—w e spent 
in 1955 Rs. 567 lakhs; in 1956 w e 
spent Rs 830 lakhs.

The other day w e got an answer on 
Septem ber 13th in regard to the open 
genera] licences and statistics o f  im 
ports. In six months in 1953-54 w e 
imported to the extent or value of 
Rs. 22 crores. In 1954-55 it 
was Rs. 86 crores; m 1955-56 
Rs. 86 crores; in 1956-57 by which 
time in Second Plan had com e into 
operation, Rs. 98 crores. And the fig
ures would show that some of the im 
port items have been m ade surrepti
tiously, and w e have got even m achi
nery im ported surreptitiously, m achin
ery fo r  the production o f consumer 
goods rather than producer goods 
w hen the priority demanded that the 
producer goods should have been 
brought in very much earlier. Even 
today the OGL figures are not proper
ly  available as far as this House is 
concerned.

I do not refer to these instances in 
any carping spirit. W e are ready at 
any time to sit along w ith the Fin
ance Minister or other m em bers o f 
Governm ent in order to  discus9 our 
foreign exchange and other difficul
ties, but w e are not going to listen, 
patiently to sanctimonious utterances 
about the desirability o f  our being

very careful in regard to  im ports and: 
all that sort o f thing because lo r  a t  
least tw o or three years now  a p o licy  
has been pursued w hich certainly i*  
undesirable, w hich has brought a 
great deal o f trouble to  the country.

I know I must close now , I know  
that there are many in this H ouse 
who do not still hesitate to trust the 
Finance M inister w ith the finances o f  
the country. Personally speaking, in  
spite of personally having great res
pect for him  as an Individual, as far 
as his position m  the Governm ent is 
concerned I have m y doubts on that 
score. The Prim e Minister m ay n ot 
like to change his pack horses in 
mid stream, but if they are w ayw ard 
enough to becom e dangerous, they at 
least should be given the order o f the 
lash, and when to the rejoicing o f a 
m icroscopic section o f our people the 
Plan is very much in jeopardy, I can 
only adjure the House that much m ore 
than money w hich is badly needed, 
w e need also a rallying o f the people’s 
heart, o f the people ’s spirit, an asser
tion of their honour, their indepen
dence and self-respect, that p erfor
mances like that o f  the Finance M in
ister abroad can only bring shame, 
and futility For, after the Finance 
M inister’s, recent tour abroad I can 
not imagine how  we can trust him 
with cither the econom y of the country 
cr with the honour o f our India.

Acharya Kripalant (S itam arhi): 
A fter  the tone o f the eloquent speech
es what I have to say m ay be very 
unimpressive. From  the very begin
ning I have felt that the Finance M in
ister should not have gone and made 
it appear that he had been on a beg
ging mission. I was not present at the 
last session, but I heard that the Fin
ance M inister had repudiated the idea 
that he was going fo r  the purpose o f 
negotiating any loans. That was good. 
But when he went there, his speech, 
after speech indicated to the w orld  
and to this country that that was the-
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m ain purpose o f his visit to the Unit
ed  States o f  Am erica. I submit that 
this has not only given us a bad name 
in the international world, but has 
depressed the country.

The Prim e Minister has always 
said that w e must rely  upon ourselves 
and it is our efforts that w ill save the 
Plan. But the w ay in w hich our Fin* 
ance M inister w ent about his business 
clearly show ed to the w orld  that w e 
could not carry on the F ive Y ear Plan 
unless w e w ere helped by this country 
or  that country. 1 say that was not a 
very dignified position to take fo r  our 
country. It was also not dignified fo r  
a Minister o f  this Governm ent, and 
I say it was not dignified fo r  an orga
nisation w hich has held such great 
reputation in the w orld  that it should 
have sent a Minister fo r  this purpose.

Even ordinary loans, when they are 
negotiated, are negotiated not by 
the parties concerned but through 
bunks and bankers, and through go- 
betweens. The principal parties go to 
m eet each other w hen every
thing is decided. I think our best plan 
w ould  have been to go through our 
representatives w ho do their work 
silently and quietly, and through 
them w e should have fe lt whether 
there was any atmosphere forgettin g  
loans from  Am erica or from  any other 
country. But I am afraid that the 
position w e assign to our diplomats 
is very sorry indeed. Everything is 
done from  here. Either they are able 
people or they are useless people. If 
they are able people, everything must 
be done through them.

In international politics also, w e 
are not satisfied w ith what our diplo
m ats do, but w e send from  here a 
super-diplomat, w ho does not consult, 
them on  anything, and w ho goes to 
countries w ithout even our represen
tatives being inform ed. He directly 
w rites to the Governm ent concerned, 
and he interviews this person or that 
person in the political field, and the 
diplom ats know  nothing. This is so 
in the political field.

So far as the econom ic field is con
cerned, I know  our representative in  
the USA com es from  a  great com m er
cial fam ily. He com es from  a place 
where every child knows what com 
m erce is, and yet he  is not trusted, 
and it was necessary fo r  the Finance 
Minister to go and negotiate loans in 
Am erica or at least to m ake it appear 
that he was negotiating loans in 
Am erica. Then, he went to England, 
and then he went to Germany. Is 
there any end to this begging expen- 
dition on which our Finance Minister 
went? 1 ask you: Does it add to our 
dignity? I say that m any Congress 
people feel, as I feel, degraded that 
this should have been done.

And to w hom  does he go? He goes 
to America. If you want to have a 
loan, at least you must know that you 
must go to a friend. W hen has India 
considered, w hether’ in the matter o f 
Kashmir or in the matter o f Goa, the 
USA to be favourably inclined to  
India politically? Then comes Eng
land. The whole o f the Kashmir ep i
sode took place at a time when an. 
Englishman, an eminent Englishman, 
an eminent diplomat was the G over
nor-General o f India. Nothing was 
done without his being consulted, and 
in those days, he was in such a posi
tion that he could have vetoed any
thing. Everything was done under 
him. Yet, England is a country which 
misunderstands us the most, and 
stands in the w ay of any peaceful 
settlement, so far as the Kashmir 
question is concerned.

It is ABC today fo r  the Finance 
Minister to know  that finances are 
intimately connected with politics, 
that finance is not a separate depart
ment, so far as nations are concerned, 
from  the political stand they take. If 
w e  want to be  independent in our 
policy, w e shall have to be indepen
dent so far as finances also are con
cerned.

Shri M  R. Masani said that he as
sured the A m erican people that th e 
Plan was a sound Plan, not only that 
the Plan was a sound Plan but that 
our econom y was sound.

Statem ent by 26361-
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8hrl M. R. Masani: That was not
'what I said. I said our econom y was 
. sound, not the Plan.

Aeharya Kripalani: I am sorry. M ay 
'I  ask Shri M. R. Masani whether the 
w ay in which our Finance Minister 
w ent about w ould give an idea to a 
foreign country that our econom y was 
sound? Rather, I am afraid, he  gave 
the impression that our econom y was 
cracking. Even i f  I did not believe 
what some newspaper has reported yet 
there is sufficient in his utterances to 
show that if Am erica did not help, 
our econom y m ay fail, not the F ive 
Year Plan, because Governm ent have 
identified our econom y with this pre
sent Plan; and when you say the pre
sent Plan fails, you  say our econom y 
fails. This is not a very good propo
sition. How does all this happen?

M ay I submit that being a country 
that does not want to  align itself w ith 
any pow er b loc and being a country 
that wants to fo llow  an independent 
foreign policy, w e  are in the habit 
o f  speaking too much? For a neutral 
in this troubled world, for  a people 
w h o want to fo llow  an independent 
policy, I think the least said, the least 
w ill be the harm done.

I rem em ber— excuse m e fo r  saying 
this—in my college days, I used to  be  
a very dull student. In m y school
days, I used to occupy the last seat 
on the last bench. Then, how  did I 
pass m y examinations?

A n Hon. M em ber: By copying.

Acharya Kripalani: I had discover-
- c d  a secret. I used to  take one hour 
_and a half to answer m y examination 
questions. I said, foo l as I am, the 
m ore I write, the m ore the fo lly  I 
aha 11 commit. And I tell you, I passed 
the examination because I com m itted 
less mistakes.

So, when people are not quite con 
fident about things about w hich they 
are talking, when they have n ot the

* Expunged as ordered b y  the Chair.

know ledge about the department* 
w hich they are heading, the less they 
talk, the less w ill be  the mistakes 
that they w ill commit- Though Shri 
M. R. Masani has given com plim ents 
to our Finance Minister— and I know  
he is a very  am iable gentleman—

Shri M . K. Masani: W ho?

'A ch a ry a  Kripalani: The hon. M em 
ber Shri M. R. Masani too. W hen he 
gives m isplaced com plim ents, he too 
is an em iable person, and w e are all 
am iable persons here until w e ara 
rubbed the w rong way.

I believe our Finance M inister is an 
orphan. * * * H e is surprised
that I should be allergic to  him. 
M ay 1 tell him  that m ost o f  the 
Congress people here are allergic to 
him ? I say that I have often been 
allergic to persons. I have been 
allergic to  persons w ho are superci
lious, w ho claim  m ore than they can 
perform

I entirely agree w ith  m y Communist 
colleague that when the Finance 
M inister was on ly  Com m erce and In
dustry Minister, he did give permits 
freely. And I again say that he did  
tell m e what I have said in this House, 
and I say that he said w hat he said to 
m e about these im port licences. I  
can face him  if  he likes, w ith  a m em 
ber o f  his own Cabinet before  w hom  
he told me.

It is not good to  deny things like 
that. I am not in the habit o f  say
ing things w hich I have not heard, I 
am not in the habit o f  exaggerating 
matters. He told m e that he did be
lieve that anybody and everybody in 
India had the right to  purchase from  
where he liked and from  w hom  he 
liked.

I say this is against all the policy  
for w hich the Congress has stood fo r  
so m any years. I say that this coun
try came to econom ic ruin, to this 
condition because it abandoned the
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grea t  princip le  o f  Swadeshi kept be
fo re  us by our leaders and by  
Mahatma Gandhi, the Father o f  the 
Nation. I say all our troubles are 
there because w e  have repudiated the 
policies that w e believed in  when w e 
w ere not in pow er and w e  are fo llow 
ing contrary policies. I say even to
day, it may not be this F ive Y ear 
Plan but our econom y can b e  rev iv i
fied, strength can be put into it i f  w e  
do not wander about fo r  capital but 
w e  consider our men as our capital. 
W e neglect our men and w e run about 
in this country and that country. I 
am  sure m y Communist friends w ould 
w ant help  from  Russia and our n on - 
Com m unist friends, or w hatever I m ay 
ca ll them, the capitalist friends w ould  
w ant help from  Am erica.

W e know  what is the meaning o f 
getting help from  other countries. W e 
know  what is the m eaning o f  invest
ment. I m ay tell Shri M. R. Masani 
that w e know  what is the meaning 
o f  investm ent o f foreign capital. 75 
per cent o f our tea trade in the hands 
o f the English people, in the hands o f 
the foreigners. A lm ost the entire 
trade in coffee is in foreign hands 
even today, ten years after indepen
dence, and our w hole oil industry, the 
petroleum  industry, is in the hands o f  
the foreigners, and w e dare not touch 
them. W hy dare w e not touch them? 
Even a Nasser in the • • • land o f  
E gypt could touch foreign interests. 
But w e  dare not, because w e g o  with 
a begging bow l and always want them 
to com e and establish factories here

and have partnerships and exploit the 
poor com bined with Indian capital. 
W e send a mission o f  b ig  capitalists 
to find out partners in foreign lands 
to establish themselves here. W e frit
ter away our wealth. W e frittered 
away our reserves— everything w e 
frittered away. But w e think that w e 
w ill prosper as other nations w ill 
prosper.

I say w e w ill not prosper like that. 
If w e have to plan, w e  must plan 
according to our circumstances. W e 
must plan according to our popula
tion. W e must plan knowing that in 
this poor country, it is very  difficult 
to m ake capital, to amass capital and 
put it in industry. W e must do little 
things, necessary things, and in 
our little way, in our hum ble 
way. W e must not think that 
this India can becom e Am erica in 
five years’ time or ten years’ time. 
The Father o f our Nation taught us 
all these hum ble things. W e have 
foregotten these. W hy have w e fo r 
gotten these?

Mr. Speaker: Is the hon. M em ber
likely to  take long?

A n Hon. M em ber: He m ay continue 
tom orrow.

Mr. Speaker: Then he m ay continue 
tom orrow.

Acharya Kripalanl: I w on ’t be
here tom orrow  to face him.
16.34 hrs.

The L ok  Sabha then adjourned  tilt 
E leven  o f the Clock on Thursday, the  
26th N ovem ber, 1957.

•Expunged as ordered by  the Chair.




